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The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi.

E-mail- judicial-ngti@gov.in & ngt.filling/wgmail.c

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New
Delhi on dated 31.10.2019 in matter of OA No. 900/2019, Banshi Lal & Ors.

Versus State of Uttar Pradesh.

Sir,
With reference to the above subject mentioned above, this is to inform you that

in compliance to the order passed by Hon’ble National Green Tribunal, New Delhi on
dated 31.10.2019 in matter of OA No. 900/2019, Banshi Lal & Ors. Versus State of

Uttar Pradesh, the compliance report is submitted for your kind perusal and necessary

action please.

Yours Sincerely
adi

Regional Officer

Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for

perusal and necessary action please. .
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow
for information.
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Regional Officer
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Actio i _
Wm" In compliance to order passed by Hon’ble NGT, New
o1.31.10.2019 in matter of OA No. 900/2019 Banshi La] & Ors Versus

State of Uttar Pradesh.

Hon’ble National Green Tribunal passed the following order on 31.10.2019 in OA No.
900/2019 Banshi Lal Versus State of Uttar Pradesh -

" Grievance in this application is against air and noise pollution by Laxmi Metal Polish Factory

and Paras Steel Polish Factory in Hapur, U.p.

Let the District Magistrate, Hapur and Uttar Pradesh Pollution Control Board (UPPCB) look into
the matter and take appropriate action in accordance with law and furnish a factual and action taken
report to this Tribunal within one month from the date of receipt of copy of this order by e-mail at

The UPPCB will be the nodal agency for coordination and compliance. A copy of this order,
along with complaint, be sent to the District Magistrate, Hapur and UPPCB by e-mail for

compliance...........

In compliance to the above said order, as per the directions of District Magistrate,
Hapur, Joint inspection of industries in question was carried out by Officials of UPPCB.
Regional Office, Ghaziabad, Executive Engineer, Nagar Palika Parishad, Hapur and Sub
Divisional Magistrate, Hapur on 15.11.2019. Following observations were made during the
observation :-
M/s Laxi Metal Steel Polish Factory, Haridwari Nagar, Modinagar Road, Hapur
I In compliance to the order passed by Hon’ble National Green Tribunal, New Delhi in
OA no 1078/2018, the industry has already been sealed by the District Administration
on 16.03.2019 and UPPCB Regional Office, Ghaziabad has recommended to Head
Office, UPPCB, Lucknow for imposition of Environmental Compensation of Rs.

2,00,000/-. During the joint inspection, the unit was found closed and sealed.

M/s Paras Steel Centre, Near Saraswati Bal Mandir School, Keshav Nagar,

Modinagar Road, Hapur :-
I. No plant and machinery is installed in the premises of the unit. Unit is involved only in

trading of S.S. Utensils. The premises is only used as a godown for trading of the



material. Noise monitoring was carried out during inspection, the noise level was found

within the prescribed norms. Hence, no source of air pollution was

Joint inspection report is annexed with this report as annexure 1. The report in the

aforesaid matter is put up for your perusal and necessary action please.
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Junior Engineer Assistant Environmental Engineer
Regional Office, UPPCB Regional Office, UPPCB
Ghaziabad Ghaziabad
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